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65. (1) Alumni Association -
There may exist within but not as
official authority of the Vishwa
Vidyalaya, an organisation to be
known as the Vishwa Vidyalaya.
Alumni Association. Only persons
who have received and continue
to hold a degree from the Vishwa
_thyalaya shall be ehgtble for full
,.me_mbershlp in the Association.
Vlshwa Vldyelaya degree holders,
u;?&‘“‘ﬁr the' guidance of the Vice-
Chancellor, may establish such
an association with constitutional
byelaw approved by the Board :

Provided that a man of eminence
may be adopted as pafron of the

| Alumni assouatlon
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e 65 (2) Sfudentsl Unlon

in
colleges of IGKY, Raipur - The
election of students un@‘ﬁ shall be
held in atcordance with the
regulations to be framed by the
Board of - Management on
recommendation  of the
Academic Council.

the Alumni association.

 Chhattisgarh of

discussed  in

At Qresent
there is no
provision of

Students Union
in the Act and

Statutes of
IGKV 1987.
However, this
matter has
been
discussed

many times in
coordination
council
meeting under
the
Chairmanship
of Hon'ble
Governor,

different
universities  of |
Chhattisgarh. !
The same has
been

the 82" ACM
of  IGKV,
Raipur. '
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